HIGH COURT OF JAMMU AND KASHMIR |
(Ofﬁce of the Registrar General at Srinagar)

ERXER %':
To 3
"~ . ThePrincipal District & Sessions Judge, 1
i ol : . ; v 1 !
No: W\&u =2 " Dated: 13.10. 291L |

AL
! Sub]ect Budget estimate for the year 2016-17 & revnse]
- estimate for the year 2015-16

" Sir, ;

l
i

- No. 15175/AC dated- 16.09.2015, on the subject cited

_not been recewed SO far

ok requisste information by 4. 30 today itself, otherwise

il matter will be placed before Hon'ble the Chief Justlce for
'\'{ 'sohc:ltmg further orders.

I | | :  Yours faithfully,

LI

P

o In contmuatlon to this Reg:strys commumciatnon'

i
‘l above, Iam. sorry to inform you that the budget estlmate
“of the Courts falhng under your terntonaL ]unsdlctlon has

You are dnrected to submit the same along w:th all

i _ Qs . (Kaneez Fatima)”
| - Registrar General .=




-

HIGH COURT OF JAMMU AND KASHMIR

(Off‘ce of the Registrar General at Srmagar)
BEXEE

!
! .
. | , b
To _ : {.
. |
|

The Prmcipal D|str|ct & Sessions Judge, !
;quh Ao, ‘

_i:‘.No:w_m\' ‘,"' ~. g oated:mm_L \

i i
Subject: Budget estimate for the year 2016-17 & revnseir |
i

i. QQW\M\J, \ {kg__,\m“ Q

-estimate for the year 2015-16

" Sir, ;

1 o
- 1In continuation to this Reglstrys communlcatlon'

~ No. 15175/AC dated - 16.09. 2015, on the subject icited
dbove, Iam. sorry to inform you that the budget estlmate T

df the Courts fallmg under your temtorual. jurlsdiction has
.not been recelved SO far

You are dlrected to submit the same along w1th alI
réqu:s:te information by 4. 30 today itself, otherwise

rnatter will be placed before Hon'ble the Chlef Justice for
sdgllcnting further orders

| | | - Yours faithfully,
R T I | - (Kaneez Fatimay
R S - _ Registrar General

'

.




